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(b)y Statement by Government accepting the above Report and giving
reasons for the delay in laying the papers mentioned at (i) (a)
above. [Placed in Library. See No. L.T. 6093/16/16]

II. (1) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises) and the Richardson and Cruddas (1972) Limited, for the
year 2016-17. [Flaced in Library. See No. L.T. 6094/16/16]

(2) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and
Public Enterprises) and the Hindustan Salts Limited (FHSL), for the year
2016-17. [Placed in Library. See No. L.T. 6099/16/16]

(3) Memorandum of Understanding between the Hindustan Salts Limited
(Holding Company) and the Sambhar Salts Limited, for the year
2016-17. [Placed in Library. See No. L.T. 6096/16/16]

(4) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises) and the NEPA Limited, for the year 2016-17.

[Flaced in Library. See No. L.T. 6097/16/16]

(5) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises) and the Heavy Engineering Corporation Limited (HEC), for
the year 2016-17. [Flaced in Library. See No. L.T. 6098/16/16]

STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the One Hundred
and Twenty-second and One Hundred and Twenty-sixth Reports of the

Department-related Parliamentary Standing Committee on Commerce

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): Sir, I make the following

statements regarding:—

(1) Status of implementation of recommendations contained in the One Hundred
and Twenty-second Report of the Department-related Parliamentary Standing

Committee on Commerce on "Hase of doing Business; and
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(11) Status of implementation of recommendations contained in the One Hundred
and Twenty-sixth Report of the Department-related Parliamentary Standing
Committee on Commerce on Demands for Grants (2016-17) pertaining to

Demand No. 12 of the Department of Industrial Policy and Promotion.

Status of implementation of recommendations contained in the One Hundred
and Ninty-seventh Report of the Department-related Parliamentary

Standing Committee on Home AfTairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIIUY: Sir, I make a statement regarding Status of implementation
of recommendations contained in the One Hundred and Ninety-seventh Report of the
Department-related Parliamentary Standing Committee on Home Affairs on Demands
for Grants (2016-17) pertaining to the Ministry of Home Affairs.

RE. DEMAND TO TAKE UP THE RIGHTS OF PERSONS WITH
DISABILITIES BILL, 2014

MR. DEPUTY CHAIRMAN: No; please. ...(Interruptions)... Flease. ... (Interruptions)...

it weller 9@y s (SO% TR W, TR TP request © T 3MT The Rights of
Persons with Disabilities Bill, 2014 &1 3TS S B89 # TRT H ST 3 59 1%
TXT BISY agree B, 1 84 AN T8dl SH®] U HY

MR. DEPUTY CHAIRMAN: Yes. ...(Interruptions)... I believe, yes. ... (Interruptions)...
Yes. ...(Interruptions)... Agreed. .. .(Interruptions)...

it wefter =ig foism: ST disabled persons T &1 92 2, I8 90 3¢ @ 7 2
A9 ggdl 3UD] g DAl <Yl . (FEEF)... $HG1 9dl & 9 g dear g
...(FAEH)...

sfl TR A (SR US): B @R | dER 2 L EEE)..,

2t Teftor dg e g9 o g9l iR g9l & 9 BRI @l dAR Bl 209 Usd
SUBT TR B SIS . (EFIM)... 3N Il T MR 8, I 39 Ugel 9@ o
difom i gl o &1 S

MR. DEPUTY CHAIRMAN: I believe, if all of vou stand up....(Interruptions)...
If all of vou stand up, what do I do? ..(Inferruptions)...

sft W AT ' AR @Ed © P oemy ot swdT Y& HRal aifl
..(FAIH)....

SHRI ANAND SHARMA (Himachal Pradesh): Sir, we all are of this view that



